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Hon'bie Shri Justice V. S. Aggarwal, Chairman
Hor'ble Shri 5. K. Naik, Member (A}
Dr. Babu Ram
Sfo Shri Munna Lal
Rjo 132iD-10 Sector-7
Rohini, Delhi-85
CApplicant
{By Advocate: Ms. Sindu)}
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Dr. T.B.3. Rajput
AR, WTC, PUSA
New Delhi {In representative capacily;

7. Or. R.K Sharma
IARI, WTC, PUGCA
New Dalhi (in represenialive capacity)
..Respondents

OCRDER(ORAL)

Justice V. 5. Aggarwai

Learnad counsei for applicant siates that she may be permitied {o
withdraw the preseni petition with iiberty to chalienge the guide-iinesipoicy
independently.

2. Allowed as prayed. Dismissed as withdrawn.

(S. m (V. S. Aggarwal )

Member (A} Chairman
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